125 Re, Explosion in Hanselaya (7 AUG. 1986 ]

ances no cadre review hag taken
place till this date, I request the Gov-
ernmeni that immediata cadre re-
view be ordereq for the 1IEg offi-
cers. Besides that, there should
be a time-bound promotional pay
gcale pattern which 1s there in
the case of other class I  services.
Also, the officers who were recruited
in the 1973 batch have not yet been
confirrned as permanent employees.
The same may also be done, Thank
you, Sii,
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REFERENCE TO THE EXPLOSION
INSIDE HANSALAYA BUILDING
ON BARAKHAMBA ROAD, NEW
DELHI AND ATMOSPHERE OF
INSECURITY IN THE COUNTRY
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MR. CHAIRMAN: Mr. Yadav, I
gave you special permission to raise
this matter..,
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127 Re. Danger to Udaipur [ RAJYA SABHA ] due to obnoxious odour

MR. CHAIRMAN. This ig exactly
-what 1 wanted you tp say. -
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"REFERENCE TO THE HARDSHIPS
-OF FISHERMEN DUE TC HEAVY
SAND AT THE KASIMOD
FISHING HARBOUR

PROF. B. RAMACHANDRA RAO
(Andhra Pradesh): Mr. Chairman,
Sir, I wish to bring to your notice
that ihe Kasimode Fishing Harbour
in the Madras Port has been silted,
and it has blocked the passage. 1
know the Government has alrcady
heen ghowing great concern about
providing facilities to the tradition-
al fishermen and the mechanised-boat
owners.

I would like {0 draw the attention
of this House through you to the
Shipping Minister that he should take
special care to see that the entrance
to the Fishing Harbour is continuously
monitored and that no obetruction
is caused to the fishing activity, I
would also like to mention that iff
this had happened in the main port,
we would have incurred -colossal
losses. Thig particular blocking of the
Fishing Harbour has caused consi-
derab!?  hardship to the fishermen
and the mechanised-boat owners. I
would like in suggest that a scientitc
study should be conducted and no
further recurrence of such blockage
of the Fishing Harbour be allowed
‘to occur in future.

.

(Mr, Deputy Chairman in the Chair).

"REFERENCE TO THE REPORTED
‘DANGER TO TUDAIPUR REGION
DU¥ TO OBNOXIOUS ODOUR
AROUND PESTICIDE PLANT
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in Pesticide Plont
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“Pesticide and Zine Smelter
Unity may turn Udaipur into mhni
Bhopal.”
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"1 “The people constantly
brought it to the notice of the
Government several times, but
the authorities are perhaps wait-
ing for some major accident”.
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“The State administration
“has turned a plind eye to it.”
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